FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BUTTERFLY IMPEX

PRIVATE LIMITED.
1. | Name of Corporate Person Butterfly Impex Private Limited
2. | Date of Incorporation of Corporate 02/12/1992
Person
3. | Authority under which Corporate Registrar of Companies, Pune

Person isIncorporated/ Registered
4. | Corporate Identity Number / Limited U51909MH1992PTC069827
LiabilityIdentity Number of Corporate

Person

5. | Address of the registered office and Office No. 5, 3¢ Floor, Amar Avinash
principaloffice (if any) of Corporate Corporate City, 11 Bund Garden Road, Pune,
Person Mabharashtra, India, 411001

6. | Liquidation Commencement Date of March 13, 2026
Corporate Person

7. | Name, Address, Email Address, Mr. Pranav J. Damania
Telephone Number and the IBBI/IPA-001/IP-P00079/2017-18/10164

Registration Number of the Liquidator . .
Address: - 407, Sanjar Enclave, Opposite

Milap Cinema, S.V Road, Kandivali West,
Mumbai - 400067.

Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims April 12, 2026

Notice is hereby given that the Butterfly Impex Private Limited has commenced voluntary
liquidation on March 13, 2026.

The stakeholders of Butterfly Impex Private Limited are hereby called upon to submit a proof of their
claims, on or before April 12, 2026, to the liquidator at the address mentioned against item 7.

The financial creditors (if any), shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liquidator in the matter of Butterfly Impex Private Limited.

Reg. No.: IBBI/TPA-001/IP-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/300627/109139
AFA Validity: June 30, 2027

Date: 16.03.2026
Place: Mumbai
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RamKrishna Pure Finance n Motilal Oswal Home Finance Limited FORM A
B-1202, The Eﬁﬂitii ‘B |||||Ii1g. BKC, Bandra I_Eilil_l RKPP "I{]u q{_! l L - LEBIRIMERNT3RLER 88741 Regd [¥ios: Moili Gswal Towar Rasimhidah PUBLIC n""nuHcEMEHT "'i ‘i' ‘-1 KHISHI UTPAH HA EAZAH SAHITI F“HE
Mumbai, Maharashtra, 400051 Rumirishas Purs Finsies 4 Gayand "fmﬂ.'-'llf Pard ﬁTﬂflf-"! ﬁ'i"_i'-hlﬂﬂr-' Mumnbii - 400 025, C5: E-"'T“mﬂ!"- {Regulation 14 of the lnsolvency wnd Bankragity Boand of g -i_.f L SHAI CHHATRAPATI SHIVAJ MAHARA) MARKET YARD, GULTEKAD], PUME-411037
Fﬂ EEEEE‘IDH Hﬂ-"[:E Finie finoroe SRR W I B Ran] Com, E ol Sigues yaimains ol com (Yolkimlary Liguisatian Protass) Reguindions, i th.m [.En HEEE':'IH
‘Wharaas The undersigned being the futhorized Oficer of Rambkrishnea Purg Finance Pyl PUBLIC NOTICE FOR THE ATTENTION OF THE STAKEHOLDERS OF E'TEI“]E' HDIH:E ﬂf \"Eal' 2“25'25
Lid. Under the Securitization and Reconstruction of Financial Assets and Enforcement of | | Moldal Qswal Home Finance Limited ("MOHFL") (Eadier known as “Aspire Home BUTTERFLY IMPEX PREVATE LIMIED. Main Portal : hitp://mahatenders.gov.in
curi ¢ N C A b L roiga of the Brs conferred o Finance Corporaton Limited™) hareby gives notice 10 e Bormowers namely THarng T I ; a . nal Aov.) :
e et S5 000 el o 0 | AAD S s e i | [ e — o i s o g o ety s e
e L 18 SmCLITly IAHEL| SRICAEN BUSE, SHEE SSUEE ) 44 a5 the “Borrowers™) Loan Account No. LXCHAB0116-170039731 1o remove Corporats Parson Pune, E-bidders institutions/agencles registered with Government of Maharashtra in
:-1 démand nofice daled Dec Il.i E'IZI?... mantionad |I.I:!IH1I-I{i1Ir callimg |||‘.:.-|- the Tolloswemng their personal belongings/articles from the said Secured Assat being “All that pan & [ Ay o R TR [ R the appropriate class
borrowers to repay the amount mentionad in tha natice being also meationad hereunter, | and parcel of property situated” (“FLAT NO - 1, GROUND FLOOR, IRSHAD Prrsan & oot Regidensd Mame of the work ; 1) Contract for dasly [ifting and transpostation of garbage within
'-I'u'l.‘“'lll'l A0 days from the date of re :.EIFI'. of ihe E:ald I'IEIEIE“E._THEf-LiJEI'HI"I';I borrowers having HEIGHTS, CTS NOV 464, PIMPLE GURAV. PUME, MAHARASHTRA - 4110:33™) A, | Comporate dentity Mamber / T T T L L h e - W the entire market premasas of Shri Chhatrapati Shavaji Maharaj Market Yard. The
Tailed to repay the amount, Nolice is bereby given to the following borrowers and the and within a period of 7 days, the physical possession of which is with MOHFL in due Litnifeeed Lty Acheritity Mumbes scope of work incluges cleaning, lifing, and transportation of garhage ganarated
thie public in peneral that undersigned has taken possession of the properties described! | compliance of the provisions of SARFAES] Act, 2002. The Borrowers are further | of Corporate Person _ _ < from the Fruit and Vegetable Section Onion and potato Section, Jaggery and Grocery
herain balow in axarcise of powars contarrad an him undar sub saction (4) of section130f] | informed that in he event the Borrowers lail to remove their personal 5, | Address of the regstensd office Office: Mo, 5, 3 Floor, Amar Aunosh Corporate City, Section including afl internal vertical and horizontal roads, all service lanes, the road
the Actread with Rule § atthe Security Interast (Enforcemant) Rulas, 2002 !-]E! Hangingsiamicles frofm the Sl Secured Assel within he 3-‘.|F3H:I|:‘.’IEE‘-'I.1 lime penad ¢ and principal office (i any) of 11 Bund Garden Roed, Pune, Maharsshtra, in front of MiSEf!;i Mangm HHJ}'E'E!.I'H.. Kalubal Mata Temple area and Hamal Bhavan
LAN / Borroweris) (Co-B T loris) / Address ¥ days, MOHFL shall be entitted and well within its r_|gh| to digpose of fhe said | G pnie P:.:.-':'.cm . | Inide -11..1'3'.?:!1. : Road, Flower Market and Proposad Flower Market, Truck Parking Area, Nahru Road
{ Borrowar(s) /Go-Borrower(s) / Guaranton(s) / Address personal belongingelarticles in accordance with law inter-alia by haolding public & | Lguidation Commencement Date | March 13, 2006 and Shivneri Road, Banana Markat, the road from Krushi Udyog Bhavan No. 2 corner
Loan Account No. LAPDDTOFUNDDODOOY. (1) Mahendra Ram Sasar (borrower); | | auction or obiaining quotations from the parties intarested in buying the such | ofCompore Pesen: ! " s 10 Gate No. 4 10 Gate No. 7, Gattis Market and its surroLnding anea, Polato Shed No. 1
12} Hﬂm Hnndlha Sasar [:n P E‘ﬂ""ﬂh‘ﬂr]' t3! Ealr&nn Ftam Sas_ar ttu Lyt En"lnwu_r'l,- BEEalE. T Maima, Address, E"I"r:ll Anidness, kir. Pranay 1 Damania = o i 1y L TP f g ‘
' A ' ) Jelirhora MEimbes and tha BELPAD0 L P POO0TS, 2047 18410154 and 2, and other concerned sections within the market premises. The confract for
{4) Swati Bajrang Sasar (co - Borrower) | Demand Notice Dated Dec 16, 2025 & For Motilal Oswal Home Finance L'mlstﬂd Fckitrenion b of fh Acidria: - SOT Bajar Enchi, desioes Mia CHis, garbage lifting and transportation shall be awarded for a period of threa (3) years (36
Amaunl: Rs. 42,63,376/- (Forly Twa Lakhs, Sixty Three Thousand Three Hundred Date: 16.03.2026 Autherised Sienat s Ligyicianon S\ Rruel, Marival Yest, MU - 400067, montis) from the dateof ssuance of the work order,
and Seventy Six Only) as on 12/12/2025 | Date of Possession; Feb 26, 2026 | Place: MAHARASHTRA .y Ervil K - ook ol E-Tender Earnest Money : Rs. 5,00,000,-
DESCRIPTION OF THE MORTGAGED PROPERTY: ANl that piece and parcel of | | Corftact o +81 Q904 53895 Name ol the work ; 2) To Sweep and clean all the roads and service lanes in grains
Immovable Property Sr. No.12, Hissa No-4, Near Green Florencia Society, Sus 8. | kawst Diate for Submission of Claims | Apnl 12, 2028 and jaggery market, Misarg Mangal Karyalaya road, premises near Kalubai Mata
Road. Sus. Tal-Mulashi, Pune- 411021, Ir;l:.'r.ite [ |1erel;.;givei__~.1hgln~.lmae Butterfly Impex Private Limited has commenced soluntary Mandir, Hamal Bhavan Road,Shivrer Road, Late Baba Pokama Statue premises,
CJCEsCa DO Oan MRS i 26, A e . . 2 i P ---I
The barrgwer In particular and the peblic in general are hersby eautioned not to deal with The stakahoiders of Butterfly Impex Private Limited are herdby called upon to submit a ﬁ;dqﬁgﬂuﬁh%?:ﬁ' gﬁlmm I'-ﬂarlicei. E ifge;'::%rﬁﬁ,},ﬁﬂﬂﬁfs ?.j,n :ggr;uﬁ'c:t‘ﬂgm;
gy R R SR o i e e e e proal of their claims, onor befare April 12, 2026, to the iguidatar at the sddress mentionsd e, UEAN LYY BIEVaR N, A V8 . -
Goerty and any dealings win Ing property will De subject 1o e Lhamge apainst itermn 7. Clearing of traes and dumgdng of garbage al various places as directed. The costof
Ramkrishna Pure Finance Pvi Lid. for an amount mentioned hersin above and interest The finencial creaitors {if any), shedl submit iheir proal of ciaims by electronic means anly. Al the above said Tender Work shoubd be quoted for the period of 3 years (36 maonths)
therean. The barrower's attention is invited to provisions of sub-section (8} of section 13 QN SShotcihcl UMt ity o EATIL G TSRO0 LAEH YL 3 FIGREONT, e L 1 Bt Ioejic T Eang from the date of issue of the Work Order
of the Act, in respect of time available, to redeem the secured assets. E:,T“Emn e E-Tender Earnest Money : Rs. 5,00,000,-
Piace; PUNE 50/~ Authorised Dificer- Pranav Damania Name of the work 3} Appointment of Work contracter For opsration and
Date : 16.03.2028 For RAMKRISHNA PURE FIRANCE PT LTD psprginbeiyha i i i maintenance of 37 Tolets in the Main Market premises Grocery Market, Flower
Authorisation for Asslgnmant [*AFA" | AA1 10064 ,/02/300627,/109139 Markel andvegetable market, Banana Markiet and as per instruction of APMC
AFAValidity: June 30, 2027 Earnest money:- Rs.5,00,000/- (Rupees Five lakh anly)
i-:iT._i-lr:i ;_:‘:'_f;i'fde Detailed e-tender along with procedure and schedule can be seen at
AAVAS FINANCIERS LIMITED — - hitp/fmahatenders.gov.in from 18/03/2026 Krishi Utpanna Bajar Samifi Pune
' ' ' : ; ' B Wl woussiemsom ota ahindra Ban imite reason thereaf
South End Square, Mansarovar Industrlal Area, llpur. 302020 ... SAPHE AAPEE SALTHL BldbdARA k Branch office at 2nd Floor, Admas Plaza, 166/16, CST Read, Kolivery SECRETARY CHAIRMAN,
Demand Notice Under Section 13(2) of Securitisation Act of 2002 Village, Kunchi Kurve Nagar, Kalina, Santacruz (E), Mumbai - 400098 KRISHI UTPANNA BAZAR SAMITI PUNE

&5 the Loan Account Became MPA theretore The Authorised Cfficer (A0 Under section 1342 ] OF Securitisation And Beconstruction of I POSSESSION NOTICE I

Firancial Assats And Enforcerment of Security Interest Act 2002 had [ssued 60 day dermand notice to the borrower as given inthe table (For immovable property) (As per Appendix IV read with Rule 8 (1) of the

Accarding to the Matice if the Barrawer daes not depesi the Smount within G0 days, the amaunt will be recovenid from Auction of the . H H I H

LeCUTity 35 piven below. A5 the demand Motice send to the borrower/puarantor has not been served, copy of demand notice has also Security Interest (Enforcement) Rules, 2002) “'":j NLOE'(!ﬁaI Motslwall THO';the tﬁlhrgan.cRed !;"gltlg.rd DEMAND

been alfixed on the secured assets oy ghven bebow, Therelore you the borrewer i informed to deposit the loan amount along with WHEREAS, l] ega. Iljce' toPI abhsga . R/Iwer,b a I‘i-?)(? 02325 g)éa'm82901a88,98p€§)8. are NOTICE

fisture inkerest and recovery expenses within &0 days; otherwise under the provisions of section 13 (4] and 14 of the said Act, the A0 s The undersigned being the Authorised Officer of the Kotak Mahindra Bank Ltd. a . Website(?r\)/?vsiw ir?otilZI:szl\iathirgoril -Email' hfaue '@motilaloswal com

free to take possession of the Security as glven below. banking company within the meaning of the Banking Regulation Act, 1949 having Horrs finanos ' ' Sat1L : nquery :

o — Damand Notice Description of ﬁfﬁce atl%nlq Flogr, Adamas Fé)azaM166£1§, ngoRo%asd, Kolivgrv Vglage.K_unqhi Kurvg!I UNDER THE PROVISIONS OF THE SECURITISATION AND RECONSTRUCTION OF
dame of the Borrowear agar, alina antacruz umbpail- unaer ecuritisation an 11
Date and Amount Maortgaged property Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the

Bharat Basavani Malagl, Sunita Basavanni 13Mar26 | Property Bearing R. 5. No. 3877172 1ts Obd A. 5. No. 387/1}, (“SARFAESI Act”) and in exercise of the powers conferred under sections 13(2) and Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”)

Malagi, Shakuntala Bharat Malagi Mz, 3033584/~ | Plot Mo 47 Out OF Which Row House Unit No. D4, Situated 13 (12) read with Rule 8(1) of tlf“e Security Interest (Enforcer’r)entz(Rulqls., 2002 'SSUkEd The undersigned being the authorized officer of Motilal Oswal Home Finance Limited (MOHFL) under the Act and in

(AT NO.) 211203802215444 12 Mar 26 At Gadhinglaj, Tal. Gadhinglaj, Dist. Kothapur, Maharashtra aB Demand Notice dated219t 'Ng."'zozs . tg 1.)ha/|rs.cPr|gan a Dilip Sagavekar exercise of powers conferred under Section 13 (12) of the Act read with the Rule 3, issued Demand Notice(s) under

Admeasuring 50,63 5q, Mtrs, (Borrower/ Mortgagor), 2.Mr. Aditya Arvind Pethkar (Co-Borrower/ Mortgagor), Section 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective
No. 1 having address at : Flat No. 301, Bhimashankar Sadan,219, Somvar Peth, Near ; e ’ . . . . .

Place : Maharashtra Date : 16.03. 2026 Authorised Officer Aavas Financiars Limited Nageshwar Temple, Pune City, Maharashtra — 411011 and No. 2 having address at : notice(s) within 60 days from the date of receipt of the said notice. The undersigned reasonably believes that
Khadiche Maidan, 219 Somwar Peth Pune City, Maharashtra — 411011 both having borrower(s) is/are avoiding the service of the demand notice(s), therefore the service of notice is being effected by
address at Apartment No. 404, 4th floor, D’ Wing Sai Avishkar Building, Mauje affixation and publication as per Rules. The contents of demand notice(s) are extracted herein below:

E? %21 Iics) Kr: F',Zl;,\/\{[aotlzfiddti(;:giﬂ goam n$ g 3 nl': earét;rgeza%magyatg, OPfu Rg '\{I;'l;a;’%;h;'rg% /: ['sr. Loan Agreement No./Name of the Date of Demand Notice and Description of the Inmovable Property
CHOLAMAN DALAM INVESTM ENT (Rupees Seventeen Lakh Seventy Three Thousand and Eighty Seven and Paise No.  Borrower(s)/Co-Borrower(s)/Co- Outstanding

(/‘lﬁ_ Ninety- Seven Only ) as on 17th -Nov-2025 towards the outstanding amount for | Applicant Name/Guarantor Name | |
C 0 AND FlNANCE COMPANY LIMITED h%%r; ZoAggg:nt Hl;l??ggggg% LoanFﬁfggci)t;isés Lg?& Iﬁccozt;_’nltoi;I;lg(-;2HF391I31191 ; 1 LXKAT00417-180062495 11-03-2026/ Rs.8,56,994/- |Flat No 504 5th Floor, Area Adm 485 Sq Ft l.e 45.07sq

, an , o. together wit . i i iri i i i i
‘“er e Corporate office address:- Chola Crest,Super B, C54 & C55,4, Thiru Vi Ka further interest and other charges thereon at the contractual rates along with costs Ci?ggﬁg;ie?--eiing;ae Ig‘e,i:' (irG(;ii'i (Rgffﬁf&gg;;aﬁiiﬂy ,I\Dﬂilgygii Iltrelzigk,:\tHDae\]/t(t;iliregiZ? Sf:é( ull\,/la:ar’::h?ri/é/gijzri(\:l/;lrffi

Industrial Estate Gumdy Chennai — 600 032 | |and charges etc. due from 18th-Nov-2025 till the date of full repayment and / or R Tevd Hundred Ninety Four | East- Flat No 505 West- Open Space North- Open S
’ ’ realization. (“outstanding amount”) within 60 days from the date of publication of u eO I ety Fou Sas h Fal‘ NO 03 & eDS pen space No pen space
the said Demand Notice. The aforementioned Borrower/Co Borrower/Mortgagor =1t nly) | South- Flat No 5 uct L
POSSESSION NOTICE [ (APPENDIX IV) [Under Rule 8(1)] having failed to repay the amount, notice is hereby given to the Borrower/Co- 2[[| LXDAUODT17-150036520 1(; 03-2026/ Rs.8,56,154/-[Gat No 129, Total Area 2h 92+ Pot Kaharaba 3h 87aar Tola
- - 3 - - — Borrower/Mortgagor and the public in general that the undersigned has taken orrower: Somanath Ganapat upees Eight Lac Fifty |Tota aar Ou em Area aar,0Ou em

WHER!EAS the undersigned bemgtheAuthoqsed OfflcerofM/s.Cholamandalam.InvestmentAnd Finance Company Limlted,gnderthe Symbolic Possession of the property described herein below in exercise of powers Madane Six Thousand One Open Land Area 1 1/4 Aar,With Propsed Rcc Constrcution

Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of the conferred on him / her under Section 13(4) of the SARFAESI Act read with Rule 8 of Co-Borrower: Vanita Somanath Hundred Fifty Four Only) | Area 1535sw Ft At Village Tandulwadi, Taluka Baramati,Dist

powers conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated the above said Rules on this 10th Day of March of the year 2026. Madane Pune. Maharashtra Boundaries- East- Gat No 128 West- Gat

mentioned below under Section 13(2) of the said Act calling upon you being the borrowers (names and addresses mentioned below) to Tt?e Botr)lrower/Co- B?rrO\;‘ver/bMortgagor énentioneéi hlereinhabﬁve in part-icula(; and | No 130 North- Gat No 130 South- Gat No 131 And 140 To 146

repaythe amount mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice. The borrowers the pu ic _in general is ereby cautio_ne not to deal with the property and any [ 3 | LXDAU00416-170045260 -11-03-2026/ Rs.11.59 719/-"Gat No.133 Area 0 H 60 Aar Milkat No 190, Area 112.08s "

mentioned herein below having failed to repay the amount, notice is hereby given to the borrowers mentioned herein below and to the public dealings with the property will be subject to the charge of the KOTAK MAHINDRA . Suni e Fi Vi - ’ - |

X ¢ ) : : : ' Borrower: Sunil Jayavant (Rupees Eleven Lac Fifty |Mt At-Village Jachakwasti, Taluka Indapur, Dist Pune,

in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on me under BANK LIMITED, having branch address at 2nd Floor, Adamas Plaza, 166/16, CST : :

genera ersig pos property P , , Road, Kolivery Village Kunchi Kurve Nagar, Kalina Santacruz(E) Mumbai-400098; Ranavare Nine Thousand Seven |Maharashtra Boundaries- East- Open Plot West- Road
sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. The borrowers mentioned here in for an amount Rs. 17,73,087.97/- (Rupees Seventeen Lakh Seventy Three Co-Borrower: Sandip Jayavant Hundred Nineteen Only) |North- Open Space South- Open Plot

abkc))ye ;I‘tl ptz?]rtlcr]lar an(imle pgt;‘hci in gen:r;al ar:a heretby cattﬁloze::q not to %eal with sz?_lfj grto%e}rty and any dtealmgs \t/ylth t(rjura1 prqpertiéwnl bg Thousand and Eighty Seven and Paise Ninety- Seven Only ) as on 17th -Nov-2025 | Ranavare

Subjectio the charge o S. olamandalam investment An Inance Company Limited ror an amountas mentioned nerein underan towards the outstanding amount for Loan Account No Home Loan Facilities, Loan | I N 11-02- I £

interest thereon. The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to Account No. HF39131191 , HF39203671 , HF39935875 and HF40005406, CRN No. : LXSAT0_0116 170030.040 1L°3 202.?.’ RSI'_2’3:.T.’:.34/ :zlm NE()) ‘b26'ALe.aTA?[nD.10%SSq Mirs l\(/l) urt] of hS Ng 64/2/ 1. Af

redeemthe secured assets. 251082362 together with further interest and other charges thereon at the Borrower: Gar'nesh Rajaram (T'L]lpee_?h wo ag Ei 'Ltty EOS:' 68 S\iY:thl’RadV\llStt Stara,Plat ;raz4t§15%ug ,\?ngﬁ
contractual rates alongwith costs and charges etc. due from 18th -Nov-2025 till the Gujar ree Thousand Eig ast- om Vi oad Vvest- Upen Flot No Oty

sl.| Name and Address of the Date of Description Of The Date Of date of full repayment and / or realization. Co-Borrower: Suchita Ganesh Hundred Thirty Four Plot No 24 South- Open Plot No 27

No| Borrowers & Loan Alc no. Dﬁgt‘?’;d O/S AMT Property Possessed Possession| [The Borrowers Attention is invited to the Provisions of Sub Section (8) of Sec 13 of ] Gujar | Only) [ 1

ic the Act, in respect of time available, to redeem the secured asset; 5 LXPUNO00314-150003702 11-03-2026/ Rs.3,81,456/- | Flat No0.302 3rd Floor At Valhekar Bldg Adm 525 Sq Ft l.e
1.]Loan Account Nos. &2 | Rs.2013347/- | All the piece and parcel of land Milkat No. 75 IS P Borrower: Ganesh Yuvraj (Rupees Three Lac  |48.79 Sq Mtrs, S.no.6 , Hissa No.5, Village-Nanded Tal.haveli
LAP3SAA000079614 & (Rupees  [area admeasuring 1125 Sq.ft along with R.C.C S : Description of the Immovhle ropertv : Jadhav Eighty One Thousand | Dist.pune,Maharashtra Boundaries- East- Shopping Mall Of
Mr/Mrs. Deepak Vilas Pisal (alias) < Twen!y lakhs | construction area Ground Floor 760 Sq.ft and S All that piece and parcel of property being residentlal Flat No. 404, admeasuring Co-Borrower: Yuvraj Tukaram = Four Hundred Fifty Six |Nanded City West- Flat No 304 North- By Property Of Mr
Deepak Pisal 9 Thirteen Fl_rst Floor 760 Sq.fttot_al builtup areaj560 Sq.ft = 32.92 S(;q. mtrs. parp;tzEzialscony area addmeiasurlrr:g 6.31 Sq. mtrs, a{'fta:r:]hed ttterrr?cg | | Jadhav | Only) | Gajanan Rambhau South- By Flat Of Mr Ganesh Jadhav |
Mr/Mrs. Nita PISAL Thousand S'.i‘;]?tet‘:] Alt. C?tm?aéﬂ' Ta'hK%rad DF',St Sﬁtaﬁ 8 area admeasuring 522 54 Omggssa” a0 tle d.carptit area o t o aftached 6 LXDAU00115-160007955/ 10-03-2026/ The Second Floor Of The Propsed R.c.c Building Indivar
Mr/Mrs. VasantiPisal T'I‘:'er‘t? "'S”"dfed g f) mi p °d 0”33 o ane ﬂaygf S cup O?r .grea . : meats‘.”':f 05 S q'tm rs. 'L{‘t;‘;] Ing. SDf,a' : areaf s°.aA ‘fa;ie LXMOHOF5223-240683898 | Rs.15,79,214/- (Rupees |Apartment Built On The Ground Floor Of 417.60 Sq
All are Rlo. at (;’ y Seven  [WhiCh IS bounded as under,£ast - Froperty S area ot said apartment is £3. g. mtrs. on oor in wing of >al Avishkar Borrower: Gorakshnath Kachru Fifteen Lac Seventy Nine | M,Ready To Occupy Flat No 10 Having Carpet Area 52.97

: nly) ason |Shivaji Dnyanu Pisal West - Road North - @ Building (with parking space permission at Parking No. OP- 24 situated at Sr. ; : ;
b, ghonshi tal karada, Vahagaon, Satara, 26122025 | Property Of Narayan Nivrutti Pisal South- Road @ 125/5/9/6/2/7/12 part from which Plot No. 5) situated at S. No Sakat Thousand Two Hundred |Sq Mt l.e 570 Sq Ft Including Balconyhaving Built Up
Maha,ashtra 415124,Devi Chowk, Karad, and interest § 125/5/9/6/2/7/11 15’ Mouie Dhavri. DSK Vish R d. Behind O H. L Co-Borrower: Anita Fourteen Only) Area Of 68.77sq Mt | .E 740 Sq Ft Including Balcony,S.no
MAHARASHTRA - 415124 thereon [ " /5/9/6/2/7/11/12, Oﬁ!eh | ayri, e Ishwa .‘;f.‘ ’ he Ind Omega Heritage Gorakhnath Sakat 167/2/1,C.t.s No 2691,Plot No 19 Is 208.80 Sq Mtras And
also at Milkat No 75, bus stand, , ghunshi, karad : Dhayari Pune — 411041 which lying and situate within the Registration District Plot No 20 Is 208.80 Sq Mirs.total Plot 19 And 20 Is 417.60
satara , maharashtra , 415124 Pune, ReglstraUOn Sub District, Tal Haveli and within the limits of Pune Municipal Sq Mtrs,Village Dhund,Pune Boundaries- East- Flat No 09
- ¥ - - Corporation. West- The Open Side Of Building North- Flat No 07 South-

Blate : g0;03-2026 AUTHORIZED OFFICER Date: 10.03.2026 Sd/- (Authorised Officer) | The Open Side Of Building
ace : cSatara CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED : i = 1 1 =
Elace:-Pune Kotak Mahindra Bank Ltd. The borrower(s) are hereby advised to comply with the demand notice(s) and to pay the demand amount mentioned therein
and hereinabove within 60 days from the date of this publication together with applicable interest, additional interest, bounce
charges, cost and expenses till the date of realization of payment. The borrower(s) may note that MOHFL is a secured creditor
° ° and the loan facility availed by the Borrower(s) is a secured debt against the immovable property/properties being the secured
Kasegaon Education Society, Kasegaon asset(s) mortgaged by the borrower(s).

In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, MOHFL shall be entitled to
H 1 exercise all the rights under Section 13(4) of the Act to take possession of the secured asset(s) including but not limited to
C/O Bajarambapu Institute Of TeChnOIOQy’ transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and
Rajaramnagar (Ishwa rpu r), Tal-Walwa, realize payment. MOHFL is also empowered to ATTACH AND/OR SEAL the secured asset(s) before enforcing the right to
. . . sale or transfer. Subsequent to the Sale of the secured asset(s), MOHFL also has a right to initiate separate legal proceedings
Dist - Sangll, Pin. 415 414 Maharashtra. to recover the balance dues, in case the value of the mortgaged properties is insufficient to cover the dues payable to the

MOHFL. This remedy is in addition and independent of all the other remedies available to MOHFL under any other law.

CO nta Ct: 93071 28729, : The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets
and further to Section 13(13) of the Act, whereby the borrower(s) are restrained/prohibited from disposing of or dealing with the
secured asset(s) or transferring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the

. secured asset(s), without prior written consent of MOHFL and non-compliance with the above is an offence punishable under
j Section 29 of the said Act. The copy of the demand notice is available with the undersigned and the borrower(s) may, if they so
. . . . .~ . . Dr. Vithalrao Vikhe Patil Foundation's desire, can collect the same from the undersigned on any working day during normal office hours.

Applications are invited for the post of 'Principal -@- DR. VITHALRAOD VIKHE PATIL COLLEGE . 3 _ _

. . - Place: Maharashtra Sd/-,Authorized Officer,
at our Rajarambapu Institute of Technology, OF ENGINEERING, AHILYANAGAR = Date : 16.03.2026 (Motilal Oswal Home Finance Limited)
(Polytechnic) Lohegaon, Pune. Vadgaon Gupta,(Vilad Ghat), Post. - M.LD.C., Ahilyanagar - 414 111 (M.S.)

For Detailed information please visit institute Phone ;- 0241-2777296/277753 E-mail ;- principal®enggnagar.com ! AXIS BANK LTD Registered Offtlce : Axis Bank Ltd,, “Trishul" -3¢d floor, Opp. Samartheshwar Temple, Maar Law Garden, Ellisbrdge, Abmedabad -3800086,

Website- WWW rit uhe.com Website:- hitp:/ /www.enggnagar.com - : Branch Office - Axis Bank Lid., Sterling Plaza, Ground floor, Dpp. Sai Savices Patrol Pomg, J.M.Rozad, Pune-411004
’ Fitpp : . APPOINTMENT POSSESSION NOTICE [RULE B{1)]
S— Al i — i fai ; VWherzas, The undersigned being the Authorized Officer of the Axis Bamnk Ltd., Under the Secorifization and Reconstruction of Financial Assats and Enforcement of Security
MAHARASHTRA EDUCATION SOCIETY Applications are invited from eligible candidates on plain paper for the Interest Act, 2002 and in exercise of tha powers comfemed under saction 1312} read with Ruled of the Securly Interast (Enforcemanty Rules, 2002 izsued a demand
: ! - following posts for Dr. Vithalrao Vikhe Patil College of Engineering, Vilad Ghat, notices on the dates mantioned bekow, calling upan the borrowars / Co-barrowers / Guarantors | mortgagors, as per datails given betow, 1o repay the amounts mentioned in
'MES Bhavan', 1214-1215 Sadashiv Peth, Pune 411030, Ahllyanagar-414 111 along with the copies relevant Certificates, experence the respective Notices within 60 days from the date of the respective notica. The borrowers / Co-borrowers / Guarantors [ morigagass, having falled 1o rapay the amour,
Contact: 020 - 41038100 and passport size photographs 5o as reach undersigned within 30 days from notice is hereby given to the borrowers / Co-borrowers | Guarantors / mortgagors and the public in general that the undersigned has taken Symbolic Possession of the
the date of publishing of this advertisement. property described herein below in exercise of powers conferred on himyher under section 13{4) of the said Act. read with Fuls, & & & of the Security Inferest (Enforcement)
S “ee® " RECRUITMENT -— ey Aeservation Rules, 2002 on the date maptioned below. The borrowers [/ Co-borrawers [ Guarantors /| mortgagors in particukar and the public in general is hereby cautioned not o deal
b - LN - - Name of |Totsl with the property and any dealings with the proparty will be subject 1o the charge of the Axis Bank Ltd., for amounts mentionad below, The bormower's attention is invited 1o
» =T o Course NT the provisions of Sub Section (B) of Saction 13 of the SARFAEST Act, 2131.‘12 In respact of time :w:all:anle 0 regdoam the sacued assels.
« © . ‘\/ ® > the Post |Post  [sc|sT|DT/vI (A) OBC | SEBC| EWS| OPEN F'"E" HI0NE O 34D Secton id) of oection 14 of ine SARKAE.E Act; 20Uz In respect of timg avallable, 10 Tedeem e seclired assels. i
~: B.CO, rsr.lln. Name and Address of the Borrower /Co-Borrower / llm‘tlalnr { Guarantor Dutstanding Amount in Rs.

|Post Graduate Courses 1. | 1) Abdulwahab Abdulwadood Khan 2) Salama Khatoon Abdulwahab Khan, Both R/o. | Rs. 30,62,871/- (Rupees Thirty Lakh Sixty Two Thousand Eight

Applications are invited for the posts for MES Mukunddas Lohia it Py T : ] - ] ] - " I:.ns N-:-_.E'ﬂ‘l Sal .f'.wnue_qP'zinls Colony, Tapm Wagar, H_-'llelwadll.:‘l'dear Baby &chool, Fh.me H!mdrll:r.l Ee'ufnt\l One ﬂnlr! _n:n-::.um 2% on JEH.-'IIflE.-‘Elili".'i. & 1r||;|_erh|=..'

College of Engineering, C.T.S. 30, Final Plot 28, TPS 1, Karve 411017, Also at : 5 MNo.791/9, Near Mawaie DTC, kalewadi, Pune 411017 Also-at : Flat | with further contractual rate of interest from 29/08/2025 thereon fill the

Road. Pune 411004 T : ! Ill"-lf"-lml'ﬂll B | Asso, Prof 1 .| - . 1 Ma.1102, 11th Floor, C-Wing. Silver-8, Gat No-230, Borhade Wadi, Moshi, Pune-412105. | date of payment. the aforesaid amount and incidental expenses, costs,

' ' Machanical charges ete. Incurred / o be incurred until ha date ol paymen.
AldssoProf.| 1 [-|-| - - 1-1-1-11 = e &7
PRINCIPAL ' PROFESSOR  ASSOCIATE PROFESSOR {Deslgn] - Date of Demand Notice ; 04/09/2025 Date of Symbolic Possession ; 10/03/2026
ASSISTANT PROFESSOR LIBRARIAN | Data Aldsso.Prof. [ 1 - |- : - - | = : ] Datalls of Mortgaged Property : All that piece and parcel of Rat No. 1102, on 11th Floor, admeaasuning carpat area 52,50 Sq, Mirs alongwith Terrace area 7 .50
Science BlassttPrat.| 1 |-|- 5 = Pl 2l = 1 a0. Mir and Dry Balcony area 2,85 5q. Mir and exclusiva right 1o use Cowvered Car Parking, in Wing 'C* of the Project Known-as "Silver 9 consfructed on Gat No,
ADMINISTRATIVE POSTS 227/1, 227/2 (Ohd 5.N0.1345), 228/1, 228/2 (0ld 5.Ma. 1346} and 230 (Old S. No. 1347), situated at Vilage Borhadewadi, Tal. Haveli Dist Pune and within

For details and Application Form, visit hitp://mlcoe.mespune.in [under Gradiats Coles the mits of Pimpr Chinchwad Municipal Gorporation and bounded as per Building Plan.

or hitps://mespune.in/aboul-us/mes-news/career-recruitments;, lai A |Protessor ] ] - o Mo Ol 1 | 2. |1) Kishor Tanaji Kadavekar 2) Ashwini Kishor Kadavekar, Both R/o. Flat Mo, 518, 5th | Rs.13,74,696/- (Rupees Thirteen Lakh Seventy Four Thousand Six

Kindly email the duly fillad-in Application Form along with ] 1 R R I : Floar, Wing - A, Shivam Gréen Courl, Mahalunge, Tal Khed, Dist.Pune 410501 Also at ;| Hundred Ninety Six Only) amount as on 26/08/2025 & loegether with

necessary documents to info.micoe@mespune.in within 21 edoniai Room Mo.3, Babu Kanulkar Building, Mear Marimata Mandis, Nighaje, Tal, Khed, Dist. | further contraciual rate of interest from 27/08/2025 theraon till the date of

days from the date of publication of advertisement AlProfessor 1 - |- . - . - - 1 Pune-410601 Also at - Vast, Maar Maruti Mandir, Sakurdi, Tab & [ist Satara-415114, | paymend, the aforesaid amount and incidental expenses, costs, charges
' Engg. ete. incurred / to be incurred ontil the date of payment
- Chief Executive Officer EBTC Alfssofrof. | 1 [1]-] - A el L) ] B Date of Demand Notice : 04/09/2025 Date of Symbolic Possession : 10/03/2026

i it 2 l B 3 = 5 : = = Details of Morigaged Property ; All that part and parce! of Apariment No. 518, on 5th Flogy, admeasuring Carpet area 35,37 Sq.Mfirs., Enclosed Baloony area

Electrical |4 |Professos 1 1 3.23 549, Mirs., Dry Balcony area 2.32 54, Mirs., Cupboard area 0.87 50, Mirs., Terrace area 5.56 5g. Mirs., Tolal Carpat area 47,35 5g. Mtrs., In the Building "A"
BHILAI ENGINEERING CORPORATION LTD. | . ! . _
Foundry Division: Hathkhoj Industrial Area, Bhilai, Dist. Durg, Chhattisgarh, India Enge. Blasswpref| 3 [1]1 1 PN O] R I ] of the Project Known as * Shvam Green Court * constructed on Gat 80,175, Siuatad al Village - Mahalunge, Tal.Khad, Dist.Pung and Owned by Kishor Tanaji
S ’ ) S MRS LS ’ — K kar and Ashwini Kishor Kadavekar an nided iding plan.

Fabrication Division: 282/283, Street 17/C, Urla Industrial Area, Raipur - 493221 Al Profassor 1 : 1 | DT SN T T ST :

: : : : | Infarmation 3. [1) Sharad Baban Narake 2) Shubhangi Sharad Narke, Both R/o. Fal | Rs. 11,309,288/~ (Rupees Eleven Lakh Thirty Nine Thousand Two Hundred Eighty Eight

We are leading manufacturer _of railway cgstmg producis ranging fr_om 2 tons to Tedhnoligy B | fsso, Prof, 1 1]- 3 = : - - ¥ No B-402, 4th Floos, Wing 'B'. Mayun Residency, Sanaswadi, Tal.Shivur | Onlw) amount as on 24,/17/2025 & togetier with further contractual fake of mterest from

10 tons. We are currently looking for experienced and skilled professionals for our classttprof.| 3 1] 1 HNET N Dist Pune-412208. Also at : Pune Nagar Foad, Near Kanifnath Mandis, | 25/11/2025 thereon tll the date of payment the aforesaid amount and incidental

Machine Shop (CNC + Conventional) operations. Py S : Narke Wasti, Sanaswadi, Tal.Shirur, Dist.Pune-412208. EXpenses, costs, charges etc. incurred / to be incurred undil the date of payment.

Positions Available — Machine Shop (CNC + Conventional Computer ;
P (CN ) : Date of Demand Nolice : 29/11/2025 Date of Symbolic Possession 10/03/2026
HEAD OF MACHINE SHOP (CNC + Conventional) Scienceand |B |Asso.Prof. | 2 | 1)- > * | =[] 4 - : ; i
: ExDer - 10-15+ Desi Detailz of Morigaged Property | All that piece and parcel of Flét No.B-402, on 4 Flogr, admeasuring Saleable Built-Up ared 360 Sq. F. ie. 53.90 5q. Mirs.,
Xperenve year [ 6" |ClAssieprof) 8 |1f1] 1 1j]1f1)32 jongwith Car Parking of area admeasuring 100 5q. Ft. i.e. 9.29 Sq. Mirs., in the Building 'B', of the Buikding Known as * Mayuri Residency *, and constructed

+ Qualification: Graduate/ Post Graduate in Mechanical Engineering aiongwith Car Parkang of area admeasuring 100 Sg. FL. Le. 3.23 5q. Mirs, in ihe Buiding '8', of the Building Known as ° Maywi Residency °. and constructed on

+ Strong experience in programming of CNC Plano Miller (36 meter, 5-axis) machines. EE [VLS! : Gat No. 1405 & 1406, Situated at- Sanaswadi, Tal Shirur, Dist.Pune and owned by Sharad Baban Narake and bounded as per Building Plan,

« Experience in mid to large-size HMC, VMC, and other CNC milling machines. Designand |A|AsstiProf.| 3 1) - 1 = |=]1=]=]1 4. |1) Uday Balkrishna Mestry 2) Varsha Uday Meshry, Both R/o. Fiat Mo, 1003, 10th Floor | Rs.16,47,902/- {Rupees Sixteen Lakh Forty Seven Thousand Nine

+ Good knowledge of CNC programming software, program implementation on Technology Wing MNo. '8, Roshan One, Varale, Tal. Khed, Dist Pune 410307 Also at ; Flat Mo. 603, Wing | Hundred Two Only} amaount 35 on 241172025 & fogether with

mac_hlnes, anq training Jlinior Operators/ Engineers. Computer |AlAssoProf.| 1 |- |- . = N e 1 ‘B, Roshan One, Varale, Chakan, Dist. Pune 410501 Alsa at No.1 : Lad Chawl, Room No.3, | further confractual rate of interest from 25/11/2025 thereon fill the

* Ability to estimate machining hours, calculate cost per component, and plan Engg. Blassttiref| 5 [1 : TR Maipa Dengrl Mo. 3, Andheri East, Chakata MIDC, Mumbai 400093 Also at No.2 : Prabhu-| date of paymenl, the aforesaid amount and incidental axpenses,

machining processes as per drawing requirements. : wadl, Near Dr. Sndhar Raghunath School, Mutat, Tal Devgad, Dist. Sindhudurp - 416803, | costs, chasges eic. Incurmad / to be incurred until the date of payrment

fNNgH&ACRg:VFFNt'\l;lo't“O\7L SHOP SUPERVISOR / SHIFT ADS - [AesPron | 1 =) - -~ =l -1-11 Date of Demand Nolice : 29/11/2025 Date of Symbolic Possession: 10/03/2026

- ost Vacant-

« Experience: Mininium 5+ years ) Iniathemetie] - |AssteProf | 4 1 1 1 1 DEIiHs of l'ﬂmlgauﬂl Properly : All that peece and parcel of Flal No. 1003, on 1I}Ih Floor, dEII'I'IE.iSUI'I‘-F,,'I Garpet area 308 q. FL 1.e 28.60 5|:| MErs., Adjatent Dpen

. Qualificatioir Diploma / Degree in Mechanical Engineering Terrace area 45 S, FL e 4.18 Sq. Murs., in the Wing ‘8", of the Praject Known as * Roshan One °, and constructed on Gat Mo.1/3 & 174, Siluated a1- Varale,

« Sound workiﬁg knowledge of CNC programming and Machine Operation | Physics - |AssttPraf.| 3 1]- 1 - - - - 1 Tal Bhed, Dist.Punia and ownad by Uday Balkrishna Mastry - and Varsha Uday Meshry and bounded-as per Bullding Plan.

* Ability to independently manage shop floor operations Chemistry AsstiProf.| 2 1]- 1 = = . = 5. | 1) Hilachal Avtomation & Technologies Pvl. Ltd. 2) Narayan Homi Commissariate 3) Charan Homi |Rs. 1,87,16,251/- (Rupees One Crore Eighty Seven

i Commissariate 4) Sumitra Narayan Commiszariate, All R'o. Gat No. 513, Pawar Wasti, Kudalwadi, |Lakh Soieen Thousand Two Hundred Fiffy One Only)
- Librari - )| 1]l - - l=-1~-1-11 R h

FE':grig]CPe'_El\';rﬁmTuﬁ';( F;‘;Srtsvaca”t 20) it _ Chikhali, Pune-412114 Also at : D-13, Kanark Park. 206, Dhole Patil Road, Pune-411001 Alse at: D- | being the amount due on termination of the agresment, at

.ngnﬁcatio,:]- ITI/ Di |oma3,’ Dearee in Mechanical Enaineerin Handicap Reservation : - _ ) 14, Konark Park, 208, Dhole Pati Road, Pune-411001 Also at 1 D-15, Konark Park. 206, Dhole Patll | the contractual rate of intesest til the date of payment

« Experience in PlanopMiIIer opegiations g g Assistant Professor- 01post (Group-A,Blind/Low Vision) are Resarved . Road, Pune, 411001 Also at : D-16, Konark Park, 206, Dhole Patil Road, Pune-411001

« Hands-on experience in Plano Miller/ HMC / VMC machines Qualification Experience & Pay Scale :- Date of Demand Molice ; 28/07,/2025 Dale of Symbolic Possession ; 10/03,/2026

: xpenen As per AICTE/ Savitribal Phule Pune University/ Govt. of Maharashtra norms
* Basic machine maintenance knowledge e ' , : Details of Mortgaged Property : Al that pieca and parcel of the Flat No_ 13, 14, 15 & 16 totally area admeasuring zbout 29630 Sq.Mirs. Le. 3210 So Ft, (bt
Salary: as per mutual agreement. Rf*-‘ﬂlfr'l'ﬂ category Hﬂﬁiﬂﬂ_tﬁ should send one ':';P‘-" with 3“““”:""“’5“;;3“ up) on the 4th floar, in the wing no. D, along with afiotied car parking area admeasuring about 464 Sg Mirs. in the building known as “Konark Park™ now in the
Job Location :- Bhilai, Chhattisgarh, Interview Location: Pune/ Bhilai gh‘:ﬂm ;EE “fu“'.“" app P’""“‘“E;” m‘a_?i';'l’*ﬂm”gﬁ“g:a?‘“" Cell, Savitribai sociaty known s “Konark Park CHS Ltd.", constructed on the land bearing Plot No. 206 out of S.No. 122/B (S.No. 349/8) i e. Old S.no. 1/122 having
Interested candidates are requested to Send resume: vinit.dwivedi@becfoundry.com . Ll LS i e s LS coresponding CTS Mo. 5, 10tal area admeasuring about D0H-5R situated al vilage Ghorpadi, Tal, Haved, Dist, Pune
or WhatsApp/ Call on 9993096777 SECRETARY GENERAL
ik Date : 10/03/2026 Sd/-

o9 ¢ o0 © | Piace : Pune Axis Bank Lid., Authorised Officer

epaper.financialexpress.com Pune
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